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A nnual R eports of Monopolies and 
Restrictive T rade P ractice Com m is­
sion, 1970-71 AND WORKING OF THE 
Monopolies R estrictive T rade Prac- 
ties, A ct for 1970-71.

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW, JUSTICE AND 
COMPANY AFFAIRS (SHRI BEDA- 
BRATA BARUA): I be g to lay on the 
Table a copy each of the following 
reports (Hindi version) under section 
€2 of the Monopolies and Restrictive 
Trade Practices Act, 1909:-—

(i) Annual Administrativo-Re- 
port on the working of the 
Monopolies and Restrictive 
Trade Practices Commission 
for the period August 6,
1970-December 31, 1971.

(ii) Report on the working and 
Administration of the Mono­
polies and Restrictive Trade 
Practices Act, 1969, for the 
period from 1st June, 1970 to 
31st December, 1971.
LPlaced in Library. See No. 
LT-4776/73].

Export of De-oiled R ice Bran
(Quality Control an© Inspection) 

A udit Rules, 1973

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): I beg to lay on the 
Table a copy of the Export of De-oiled 
Rice Bran (Quality Control and ins­
pection) Amendment Rules, 1973 
(Hindi and English versions) publish­
ed in Notification No. S.O. 878 in 
Gazette of India dated the 24th March, 
1973, under sub-sectiori (3) of section
17 of the Export (Quality Control and 
Inspection) Act, 1963.

[Placed in Library. See No. LT- 
4777/73],

L ight D iesel oil (fixation of Ceil­
ing Prices) Order, 1973

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND

CHEMICALS (SHRI DALBIR 
SINGH); I beg to lay on the Table a 
copy of the Light Diesel Oil (Fixation 
of Celling Prices) Order, 1973 (Hindi 
Ceiling Prices) Order, 1973 (Hindi 
and Engjlish versions) published in 
Notification No. G.S.R. 189 (E) in 
Gazette of India dated the 1st April,
1973, under sub-section (6) of sec­
tion 3 of the Essential Commodities 
Act, 1955. IPlaced in Library. See No. 
LT-4778/73],

ESTIMATES COMMITTEE

T hirty-sixth Report and M inutes

SHRI K. N. TIWARY (Bettiah): 
Sir, I beg to present the following 
Report and Minutes of the Estimates- 
Committee:—

(1) Thirty-sixth Report on' the 
Ministry of Agirculture (De­
partment of Agriculture)— 
Special Programme for Wea­
ker Sections and Employ­
ment.

(2) Minutes of the sittings of the 
Committee relating to the 
above Report.

13.04 hrs.
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13—4$ hrs
RE. STRIKE BY EMPLOYEES OF 

RESERVE BANK OF INDIA 
SHRI DINEN BHATTACHARYYA 

(Serampore) Under Rule 377, I 
wish to raise the following matter 
of urgent public importance

“The employees of the Reserve 
Bank of India are holding country­
wide demonstrations including one 
day strike today, that is, April
10, 1973, against various schemes 
introduced by the Bank including 
installation of computers which 
would result in elimination of jobs 
and against new methods adopted 
for destruction of notes contrary 
to the normal rules giving rise to 
wide scope of fraud and also seri­
ously affecting future job poten­
tial. Serious resentment has also 
expressed by the employees against 
the transfer of employees to other 
banks.”
My request to the Minister through 

you is to immediately take up the 
issue, otherwise there will be all India 
prolonged strike on this issue. The 
Minister should take note of this situa­
tion which is developing throughout 
the country.

(Interruptions)

13 06 hrs.
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